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details of the nature of houses that
are required for the labour there.

Surt AMOLAKH CHAND: May I
know what are the other industries
in U, P. and what is the arrangement
made therefor?

Surr MANUBHAI SHAH: The
question on the pad refers to the two
estates that are run by the Govern-
ment of India. But if the hon. Mem-
ber is also interested in other estates
in U. P, I would say that we have
sanctioned five estates.
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AMBAR YARN

*468. SurimaTl SAVITRY DEVI
NIGAM: Will the Minister of Com-
MERCE AND INDUSTRY be pleased to
state:

(a) the number of handloom wea-
vers who have agreed to use Ambar
yvarn (Statewise); and

(b) the quantity of Ambar yarn
which was consumed by weavers in
the year 1956-57?

Tue MINISTER or COMMERCE
(Serr N. KANUNGO): (a) About
6,000. The Statewise distribution is
not available,

(b) 470,000 1bs.
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Surimatt SAVITRY DEVI NIGAM
May I know what measures Govern-
ment 1s taking to mduce the hand-
loom weavers to use Ambar yarn?

Sart N KANUNGO The Ambar
programme 1s run by the Khad: Com-
mission and they are taking such
steps as would lead to the weaving
of Ambar yarn by handloom weavers
as much as possible As a matter of
fact, the production of Ambar yarn
18 not such that 1t causes alarm

SurimaT SAVITRY DEVI NIGAM
May 1 know 1if the weavers of Ambar
yarn get some more subsidy and

concessions than the weavers of mill
yarn?

SHRI N KANUNGO. Usual subsi-
dies which are applicable to khad:
yarn are available for Ambar yarn

also and they are shightly  higher
than the mill yarn

SarIviaTI SAVITRY DEVI NIGAM
May I know the number of weavers
who have already jomed the co-

operatives and got themselves regis-
tered?

Surt N KANUNGO I have not
got that information

Surt M GOVINDA REDDY  May
I know, Sir, in view of the fact that
master weavers find a large margin
of profit by buymmg mill yarn and
weaving 1t mto cloth, whether they
do not find 1t profitable to

engage
themselves n weaving the Ambar
yarn and 1f so, whether the Gov-~

ernment do not consider to make up
that difference m the margin of pro-
fit by way of subsidy?

Surr N KANUNGO: Not at all
The 1dea 1s that Ambar yarn has got
to compete in quality with the best
availlable yarn i the country, and
once 1t has established itself, 1t will
go mto the weaving trade as quickly
as possible

DISPLACED PERSONS IN NILOKHERI

*469 Surt MAHABIR PRASAD.
Will the Mimister of REHABILITATION
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AND MINORITY Arrairs be pleased to
state

(a) the total amount of money so
far spent on Nilokher1 Colony for dis-
placed persons,

(b) the total number of displaced
persons living there at present, and

(c) the number of displaced per-
sons who have got employment 1n
Nilokher1?

Tue MINISTER or REHABILITA-
TION anp MINORITY AFFAIRS
(Sgrt MEHR CuHaAND KHANNA) (a)
Rs 110 25 lakhs

(b) About 1,400 families or 7,000
persons

(c) About 1,200
DISPLACED PERSONS IN TRIPURA

*470 SHRI ABDUL LATIF:
Will the Minister of REHABILITATION
AND MiNoriTy Arrairs be pleased to
state

(a) the total number of displaced
persons 1n Tripura at present, and

(b) how many of them have so far
been rehabilitated?

Tee MINISTER or REHABILITA-
TION anNp MINORITY AFFAIRS
(Surt Mesr CHAND KHANNA) (a)
About 83,000 families

(b) 51,500 displaced families have
received rehabilitation benefits In
addition, about 12,000 families are
believed to have rehabilitated them-
selves without Government aid
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